FORM B
PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process) Regulations,
2016)
FOR THE ATTENTION OF THE STAKEHOLDERS OF
KGEPL ENGINEERING SOLUTIONS PRIVATE LIMITED

SL. No.| PARTICULARS DETAILS
| Name of corporate debtor KGEPL ENGINEERING SOLUTIONS PRIVATE
LIMITED
& Date of incorporation of corporate debtor 20/10/2007
3. Authority under which corporate debtor is | Registrar of Companies - Pune
incorporated /registered
4. Corporate Identity No. / Limited Liability | U40102PN2007PTC130881
Identification No. of corporate debtor
4 Address of the registered office and principal | S. NO. 49 INDUSTRY HOUSE OPP
office (if any) of corporate debtor KALYANI STEELS LTD, MUNDHWA, PUNE
-411 036 INDIA
6. Date of closure of Insolvency Resolution | 07/08/2024
Process
7. Liquidation commencement date of corporate | Date of Order: 07/08/2024 (as per the NCLT Order
debtor dated 07/08/2024 in Company Petition No. IB-1792 /
(MB)/2018).
Date of Intimation to Liquidator: 20/08/2024 (The
copy of the Order was received by the Liquidator
only on 20/08/2024 through email by the Hon’ble
NCLT)
8. Name and registration number of the | Mr. Rajesh Ramesh Kamath
insolvency professional acting as liquidator
Registration Number:
IBBI/IPA-001/IP-P-01606/2019-2020/12481
0, Address and e-mail of the liquidator, as | Address: 301 A Wing Green Gagan Near
registered with the Board ‘| Lokhandwala, Akurli Road Kandivali East, Mumbai
Suburban, Maharashtra, 400101
Reg. Email Id - iprrkamath@gmail.com
10. Address and e-mail to be used for | Address for Correspondence:

correspondence with the liquidator

Shop 76, Whispering Palms Shopping Center,
Lokhandwala,Akurli ~ Road.  Kandivali  East,
Mumbai:-400101

Email Id (Process specific)
cirp.kgepl@gmail.com

11.

Last date for submission of claims

19/09/2024

Notice is hereby given that the National Company Law Tribunal Mumbai Bench - Il has ordered the
commencement of liquidation of the KGEPL ENGINEERING SOLUTIONS PRIVATE LIMITED on
07/08/2024 of passing of order of liquidation under section 33 of the Code, however, the copy of the
Order was received by the Liquidator only on 20/08/2024 through email by the Hon’ble NCLT.

The stakeholders of KGEPL ENGINEERING SOLUTIONS PRIVATE LIMITED are hereby called upon
to submit their claims with proof on or before 19/09/2024, to the liquidator at the address mentioned
against item No.10.

@+




The financial creditors shall submit their claims with proof by electronic means only. All other creditors
may submit the claims with the proof in person, by post or by electronic means in their respective forms.
For applicable forms, please refer the website of IBBI at https://www.ibbi.gov.in/home/downloads

Submission of false or misleading proof of claims shall attract penalties.

Sd/-

Rajesh Ramesh Kamath

Liquidator

In the matter of KGEPL ENGINEERING SOLUTIONS PRIVATE LIMITED
Reg. No. IBBI/IPA-001/IP-P-01606/2019-2020/12481

AFA Number: AA1/12481/02/30062025/107244

AFA Valid Upto: 30/06/2025

Date: 22/08/2024 @/‘_ ‘V

Place: Mumbai
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2. | Date of incorporation of Corporate | 20/10/2007 =
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Place: Mumbai Rajesh Ramesh Kamath Liquidator

In the matter of KGEPL ENGINEERING SOLUTIONS PRIVATE LIMITED
Reg. No. IBBI/IPA-001/1P-P-01606/2019-2020,/12481

AFA Number: AA1/12481/02/30062025/107244

AFA Valid Upto: 30,06/2024
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Pursuant 1o the pravisions of Section 124{#) of the Companies Act.
2013 (“the Act*) read with the lovestor Educabon and Protrstan
Fund Autharity (Accounting, Audit, Transher ang Behund) Rubes
015 (“thwe Rules”) s amended tme 1o ime the dividend(s] which
remained Uncluimed of unpaid ol leven CoMetutive rears of
morm had haen tramiermd to the IEPF Authormy [TEPTAT) wethm
the stouiaied Hme
A3 MaggEIted in DU SEVCIl SHMTIUNICALCNS BREL, Wi GOCT WAt
TEQUELE VDU ID COMplete the process @5 per the AT and the Rubes to
CLam your divicsendd and thares from the EPFA Ele. e Company
would be tompelied 10 transher all your enntiements pertaining to
Such sliares to the IEPFA i vrdar to comply with the regulstory
requirmenis
I this context, we with o inform you that the Schema of
Arrangament of tha Company with its shareholden for reduction
of share capital througn cancefianan and exnnguishment of the
Orttinary Shares Cagstal and in consade ation Ihprec! By s
atigtment ol 7 [seven) New Ordinary Shares = the Company o
wvery 10 (ten) A’ Qritinary Shares [“Scheme”) was sanctioned by
the Hon'bis Nanonal Company Law Tribunal [*NCLT"), Mumbai
Bonch vde ity Ovder dated August 2, 2024, The Company o
the process of making the Scheme Effectve by, inter alia, Raing 4
“Record Date” shortly.
Upen affectivenass of the Scheme, the eligibla holden of &'
Ordinary Shares & on the Recard Date, shall be tsusd and afored
New Ordinary Shares s per the Stheme Hawever, in sccondance
with the provisions of the Rules. in resiect of the A Ordinary
Shares. which are fying with ine (PR, the cormmponding New
Ordinary Shares wit! be iranslarred to The ILPFA mitead of fo
the Owinat Account of those &' Cruinary Sharehuiden. Suh &
Ordinaty Stareholders shall be entithed 1o chaim tiver New Oidinsry
Shares in consideration of A° Oritinary Shares nek! by them, by
foliawing due proces$ a3 per A, 35 apphicatie
In view of the abave ang anticipating the procedural inconeeniencen
vou may face m reciainng your shares irom the IEPFA, we
would request you to respend by return email or duly signed
letter to the Company within 7 deyy from the date of formal
0t to the rprrasing
Yyour: Wness o submit
a5 per the Rudes, to enabile us to diectly Cwait e New Ordinary
Shares N0 your Denat ATouNt a4 o7 the SCheme, subject 1o all
regulatory approvals, permisions and trrma A condifions a3 may
e applicatie.
I G you heve any gueres, please emall s s
cepfBiatamoton.com. We lock forward 1o your
respante at the earkest

Thanking you
Yours faithfly,
For Tuts Motors Limited

Maloy kumar Gupta
Comoany Secretary
Date: August 21, 2024
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